
NOTIFICATION
Imphal the 21't Septemb er, ZO23

No. HCM/1/96-BENCH/ : It is informed to all learned
members of the Bar and litigants that in view of both Hon,ble Mr. lustice A. Bimol
singh and Hon'ble Mr. lustice A. Guneshwar sharma proceeding to New Delhi on
22'09'2023 to attend National Consultation on Child in Conflict with Law on 23,d-
24th September, ?023, it is notified as under:

There will be no division bench sitting comprising Hon,ble Mr. Justice
A. Bimol singh and Hon'ble Mr. Justice A. Guneshwar sharma on
22.09.2023;

Fixed items before the said division bench shall be listed on

05.10,2023 and 06. 10.2023.

Interim orders, if any subsisting on above said matters shall

continue till the next listing date.

By Order etc.

sdi-
(oJESH MUTUM)

REGISTRAR (JUDL)
HIGH COURT OF MANIPUR

Endt. No. HCM/1/96-BEN CHI i6, e;?)-? o? Imphal, tn.lf - Sept., ZOZ3
Copy to:

1, The Principal Secretary to Honble The Acting Chief Justice, High Court of Manipur.2, The Prlvate lustice A. Bimol Singh, iign Cou,t of ianipur.3' The Private Justice A. Guneshiar Shirma, High Court of tvlanipur,4, The Advoca of klani, ur.
5, The Registrar General, High Court of f4anipur,
6. The Registrar (Admn,)/(Vigilance), High Court of Manipur.
7. The Government Advocates, Government of lvlantpur,
8. The Deputy Solicitor General of India. High Court of lvranipur.9. The President, High Court Bar Association, Manipur.
10. The President, AlulEA, Manipur.
ll, All the Joint Registrars, High Court ol lrlanipur,
12, All the Deputy Registrars, Language officer, High Court of f,lanipur,
13. All lhe Assislant Registrarc/Court lvlanagers, Librarlan, High Cogrt of tvlanipur.
14, The System Analysts, High Court of |,lanipul.- He is requested to upload the sanrc on official website.
15, All the Superintenderrls/Court Officerc/Starnp Reporter/Plotocol Offircr, High Court e>f fldtupur,
16. A// the Court Masters, tligh Court of Manipt
17, Tlu Concernerl/Gtnrd filc.

REGISTRAR (JUDr,)
HIGH COURT OF MANIPUR

t;I*

i)

ii)

iii)


